75 Written Answers [RAJYA SABHA] to Questions 76
1 2 3 4
Karnataka Bidar, Gulbarga, Bijapur 9.00
Madhya Pradesh Bhopal 15.30
Rajasthan Jaisalmer 12.11
Gujarat Kutch 4.30
1995-96 West Bengal Second instalment of projects 19.30
approved in 1993-94.
Uttar Pradesh -do- 65.00
Amount sanctioned by Capart to NGO's Modernisation of Hindustan Organic
of Arunachal Pradesh Chemicals
895.SHR1 NYODEK YONGGAM:
Will the Minister of RURAL AREAS 897. SHRI THENNALA
AND EMPLOYMENT be pleased to state | BALAKRISHNA -
the details of schemes sanctioned, amount PILLAL Will the Minister of
sanctioned and released by CAPART CHEMICALS ) &
(Council for Advancement of Peoples' FERTILIZERS be pleased to state:
Action and Rural Technology) to NGOs of (a) whether Government have any
Arunachal Pradesh in the last three years proposal for the modernisation of

togetherwith the progress in respect of each
of the schemes?

THE MINISTER OF STATE IN THE
MINISTRY OF RURAL AREAS AND
EMPLOYMENT (DEPARTMENT OF
RURAL DEVELOPMENT) (SHRI
UTTAMBHAI H. PATEL): The
information is being collected and will be
laid on the Table of the House.

snfeardt fawr HriwH v srdfed &
TS RTIRT &1 AT
896. =it sroiia it :

it 9. T, R :
FIT HeTo] H3A AT FAH B FA H H

(F) T WIPR B 39 1 Pl AR 2
& wafRa onfearht o™ arisa &
I ST Y TS &R &1 WfIa w9
q YA T fovan 11 <7 75 8iR

(@) I &, A 9 W § WPR gRI
PH-HIT ¥ HA ISTY Y T AT IoTY
SINEINCEIN S

FHeamor #t (st HaRm Fa) : (F) o,
T8 | SUA™ FATl b AFAR  FHID
anfeard faera aRareT & d8d smdfea
FARIR 1 W AR ¥ Ifaa ST fan
STREIE |

(@) 9 &1 Sodl |

Hindustan Organic Chemicals, Cochin; and
(b)if so, the details thereof?

THE MINISTER OF CHEMICALS
AND  FERTILIZERS (SHRI RAM
LAKHAN SINGH YADAV): (a) and (b)
Yes, Sir. The installed capacity of Phenol
and Acetone is being expanded by about
30% and further a project for the
manufacture of Hydrogen Peroxide is also
being set up at the Cochin Unit of M/s.
Hindustan Organic Chemicals Limited.

Rural Drinking water Supply
Programme

898.SHRIMATI MALTI SHARMA:
Will the Minister of RURAL AREAS AND
EMPLOYMENT be pleased to state:

(a) the details of the amount sanctioned
and utilised for the Rural Drinking Water
Supply Programme in the hill districts of
Uttar Pradesh;

(b)the number of villages, alongwith
their names which remain to be covered
under the said programme;

(c) whether Government are aware that a
number of villages are getting inadequate
water supply;

(d) whether Government are aware that
village Bedgaon in Patti, Maniyarsuen,
Pauri Garhwal and adjoining villages get
very less



